
 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

Dated: 20.01.2021 

 NOTICE  
 
 

Take notice that the following matter listed on 20.01.2021 at 02:00 PM in the Court of Chairperson will 

not be taken up. The next date of hearing is 19.02.2021 
 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) (Ins) 

No. 293 of 2020 

 

National Spot Exchange Ltd. 

Vs. 

Namdhari Food International 

Pvt. Ltd 

Through its Liquidator & Anr. 
 

 

 

With 
 

Ranjan Kumar  

Pandey 

Viren Sharma 

2.  Comp. App. (AT) (Ins) 

No. 301 of 2020 

 

Deputy Collector and Competent 

Authority (NSEL) 

Vs. 

Namdhari Food International 

Pvt. Ltd. & Ors. 
 

 

With 
 

Aaditya Pande Abhishek Anand 

3.  Comp. App. (AT) (Ins) 

No. 574 of 2020 

 

National Spot Exchange Ltd. 

Vs. 

Sisir Kumar Appikatla Interim 

RP Metkore Alloys Industries 

Ltd & Ors. 
 
 

 

With 
 

Sandeep Bisht Aparna Athota-R1 

Rahul Chitnis-R2 & R3 

Manmadharao-R4 

4.  Comp. App. (AT) (Ins) 

No. 575 of 2020 
 

 

Marathe Hospitality through its 

partner Anoop Naik 

Vs. 

Mahesh Surekha, Resolution 

Professional of Phadnis Resorts 

and Spa India Ltd. & Ors. 
 

 

With 

 
 

Anuj Tiwari Shyam Kapadia 

Rahul Chitnis-R5 & R6 

Mahesh Surekha-IRP 

Madhur Mahajan 

5.  Comp. App. (AT) (Ins) 

No. 611 of 2020 

 

Competent Authority and Deputy 

Collector (NSEL) 

Vs. 

Sisir Kumar Appikatla 

Interim Resolution Professional 

Metkore Alloys Industries Ltd. & 

Ors. 
 

 
 

With 
 

Aaditya Pande Anuj Tiwari-R1 

Aparna Athota-R1 

Manmadharao-R4 



6.  Comp. App. (AT) (Ins) 

No. 764 of 2020 

 

Sub Divisional Officer, Sub 

Division Nashik, District Nashik  

Vs. 

Mahesh Sureka 

Resolution Professional of  

Phadnis Resorts & Spa India Ltd. 

& Ors. 

 

 

Aaditya Pande Saurabh Pandya 

Madhur Mahajan-IRP 

Anuj Tiwari-R4 & R5 

 
 
 
 

 
 
 

 

 

  

 

  Copy to: - 

                                                                              By the order of Hon’ble Acting Chairperson 

1. Notice Board                                                                                              -sd/- 
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